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Annex

Status of submission of agenda to the Board of Rural Co-operative Bank

Quarterly Returns to be submitted by April 10 / July 10 / October 10 / January 10

Name of the Bank:

Board Meeting

No.

Date

Agenda Item
prescribed (as per
Table at paragraph
17 of this Direction)

Agenda Notes

Not

Submitted | o |\ itted

Reasons for
non -
submission

Name & Signature of Authorised Official

Date
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